CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

Second Floor,
Cemmercial Complex,
Indiranagsr,
Bangalore-560 0838,

Dated: 28 JIJI 1993

588 of 1993, '

RPPLICATION NO(s), /
licant(S) Sri.A.K.Raejeppen v/s. éégEOnaéﬁt(é) Director Generzl,
-------------- CISF,N.Delhi & Ors,

1. &ri A, K.,Rajeppen,
Assistznt Sub-Inspector{Executive),
Office of the Ascistznt Commsndent,
Centrel Industriel Security Force,
Minjetry of Home Affairs,
Unit:N.P.C.,Kaigs,
Kerwar District,Karneteke State(UK),

2, Sri,P,R.Kulkerni,
Kdvocete,No,48,57th A-Cross,
Fourth Block,Rsjsjinager,
Bangelore-560 010,

3. Sri,M,Vesudeve Rao,
Central Govt.stn.counsel,
High Court Bldq.
Bang#lore-1,

4, The Commandent
CISFPUnit:NFC, {Nuclear Fuel Complex,ECIL Poct)
Hyderebad-500762.

S, MResistent ComgandantDDO,
CoIl.S.F.,MPT, Medres~1,

SUBJECT:~ Forwarding of copiss of the Order passed by

the Ceptral Administrative Iribupal,Bangalore Bench
. Bangalors, '

Please find enclosed herewith s copy of tha ORDER/
STAY/INTERIM ORDER.passed by this Tribunal in the above said
gpplicatien(s) on -~15=02=93a o ___
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~4 In the Central Administrative Tribunal
® Bangalore Bench
Bangalore

Application No.... 53$lof 199 3

ORDER SHEET (contd)

Date Office Notes Otders of Tribunal

. - ——— o~ Y

PKS(VC)/VR(MA)

15.7.1993

Shri P.,A. Kulkarni for the applicant
seeks permission to withdraw this applica-
tion., Hs says that he has filed a writ
pstition in the High Court. On the basis
of the statement of Shri Kulkarni, this

N aoplication stands dismissed as withdrawn.
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